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But we have indicated {he position
and left it to them to take such
action as they think proper.

Shri Tyagi: Have the Government
made sure that the new civil posts
which China has established ia  the
demilitarised zone are manned by
civilians actually or by military men
under the garb of civilians?

Shri Jawaharlal Nehru: That is
very difficult to make sure. Possibly,

i not military men those people are
half military men.

Mr. Deputy-Speaker: Next question.

oft farfy faer : ST wEEw,
AT AW I A AL T WG,
I [AF! FATH TN FT FAGL ALY
fear wam  (Interruptions)

=t s e On a point
of order, Sir <t azer 57 v 1 & faF
Afew 5 £ A f9AF A o get &
fomrar wfe fagiy @oaet & fd
STEATE | FAT W IE AW FTATE
X s & o= 7 § 0 B Aifew
T ™ av et geee far smar
A

Mr. Deoputy-Speaker: There are
about 13 to 14 names; all of them can-
not be given a chance. The Speaker
has made it quite clear. 1 ain trying
to accommodate as many  Members
from as many parties as possible.

=7t e e ¢ & g7 A
arar i fran osw ot S TR W
I ?

Shri Bhagwat Jha Azad: The

Speaker hag not given any such rul-
ing.

Shri Tyagi: There is no such ruling
Members are called on the basis of
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catching the Speaker’s eye: those whn
catch his eye are generally given
preference. There is no ruie that
the supplementaries shouid be limit-
ed only to those Members who have
given notice of the questicn. Catch-
ing your eye is the salient rule.

St ST e 1 32 -HH aadr
Ffr o qwey STTOET AT |
Mr. Deputy-Speaker: Next ques-
tion. Shri Yashpal Singh

Shri  Yashpal
No. 126.

Singh: Question

Shri Hem Barua: Question No. 132
may also be taken along with this.

Shrimatj Lakshmi Menon: They
deal with different things,

Mr. Deputy-Speaker: They are
different things. So, question No. 126
only need be taken up now.

Trespassing by Pakistanis

+
( Shri Yashpal Singh:
| Shri Bishanchander Seth:
| Shri Surendra Pal Singh:
| shri P. C. Borooah:

*126. { Shri Rameshwar Tanmtia:

| Shri Basumatari:

Shri P, R. Chakraverti:

Shri Raghunath Singh:
| Shri Mohan Swarup:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that 60
armed Pakistanis trespassed into
Indian territory during May, 1963 at
a village near Taraknagar (P.S.

Dharam Nagar) and took away some
cattle;

(b) whether any protest has beén
lodged with the Pakistan Govern-
ment; and
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(c) the steps Government have
taken to check such incidents which
threaten the security of India?

Tke Minister cf State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menom): (a) to (c). On
15-5-1963, some 40/50 Pakistani na-
ticnals, armed with deadly weapons
and backed by the East Pakistan
police, trespassed into an Indian vil-
lage near Taraknagar in Dharamnagar
Sub-Division of Tripura, They or-
cibly took away 29 head of cattle,
after assaulting Indian nationals who
were tending the cattle. Protests
were lodged by the District Officer
and the Tripura Administration, with
district and State authorities in East
Pakistan, under the Ground Rules
Agreement between the Government
of India and Pakistan.

No reply has so far been received
from Fast Pakistan, barring a brief
acknowledgement stating that the
matter was under enquiry. Our
border patrol personnel were streng-
thened and patrolling intensified to
prevent recurrence of such incidents.

=t o fag o w@r & A FAr
g (v W a@R & wmRfEl W
qifeear &1 fasar & fograr § ax-
TR FT @I E, AT I @A qaT
S g fF A OF T awar 7

Mr, Deputy-Speaker: No comments;
you ask only for information.

it T f®E : 3T "Il &Y
s & g gER A I B8 ?

(F1 gmT 7E faam m@w ) o

) THTATAR : HIC T AL
T gEAL AT AR T afedt doga
& g 7 (frerruprions)

Mr. Deputy-Speaker: You are com-
menting upon the action of the Gov-
erniment, but not eliciting any in-
formation,
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=t gaTe fag : a3F 5T et
FAFT ¥ fagaar s ?

Mr. Deputy-Speaker: I cannot allow
that question.

9T ¥ § quaT fag

&t oW fog : g T o®
T F g s @ra ?

Shrimati Lakshmi Menon: It is al-
ready stated in the original answer
that our border patrol personnel were
strengthened and patrolling intensi-
fied to prevent recurrence of such
incidents.

Shri Surendra Pal Singh: Is it a
fact that after a protest was made by
the Indian Government over this
incident the Pakistan border police
admitted the guilt but they would not
hand over the cattle to the Indian
owners?

Shrimati Lakshmi Memom: The pro-
test was handed cver but the cattle
has not been surrendered,

Shri Basumatari: May I know whe-
ther some of the border people on our
side helped the trespassers and, if so,
whether any enquiry was made in
regard to thzal?

Shrimaii Lakshmi Menon: The
matter is being eng l:od into.

Shrimati Renuka Ray: In view of
the growing Pakistani hostilities, does
the Government think that it is just
enough to increase the border patrol
personnel in a few areas where some
incidents have tak®n place or does
the Governmenti think that it has to
go in for comething more effective to
stop Pakistani trespassers because in-
variably the Pakistan Government’s
answer to our protests is to ignore
them?

Shrimati Lakshmi Menon: T do not
kncew what the hon. Member means
by “more effective steps”. There are
certain rules laid down as to what we
should do when such incidents
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occur—ground rules. According to
those ground rules we proceed, and as
far as our side is concerned we try
to strengthen the patrol so that these
incidents do not occur again.

Shri Swell: These trespasses,
assaults and cattle lifting by the
Pakistanis have become a normal
feature in the border areas. 1 would
like to know whether the Govern-
ment have thought of some ways,
either arming the border people or in
some other way, by which the border
people themselves can defend them-
selves against the Pakistani marau-
ders?

Mr. Deputy-Speaker: That is a
suggestion for actiom,

Shri Swell: I want to kncw whether
the Government have thought of
any means of doing that. I am not
suggesting any means.

Mr. Deputy-Speaker: Order, order.

=t Iwaw fag : Evwrfen ¥ famme
T FH AN G2 G99 § a1 I9F T4
1 AR AR e T a
2 o fagd fer a9 s9@ T A 9X
T A ¥ fol da A &
Shrimati Lakshmi Menon: Some-
times we get an answer, sometimes

an enquiry is conducted and some-
times we do not get any answer.

Mg fag : AT g 7
gfF 3w s foa fraq fawr a% damiie
fear ST d ? FrEew fafae g ?

Shrimati Lakshmi Menon: There is
no time limit.

Dr. L, M. Singhvi: May 1 know
what reasons have prevailed with the
Government in not arming the popu-
kation living in the border areas so
that they may defend themselves? I
want to know what reasons have
prevailed with the Government in
denying arms to the border people so
that they may defend themselves?
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The Prime Minister and Minister
of External Affairs and Minister
of Atomic Energy (Shri Jawaharlal
Nehru): There are various obvious
reasens. Arming the peasants on the
border will not make them a suffi-
cient force to meet armed militia or
armed troops on the other side. It
may even result in the arms going to
the other side.

Shri Swell; Sir, I would like to seek
a clarification.

Mr. Deputy-Speaker: Order, order.

Dr, Ranen Sen: It is reported in the
newspapers that the Pakistan Gov-
ernment has deployed military per-
sonnel to guard its borders. It is
also reported that we on our part em-
ploy only police personnel. What
prevents our Government from de-
ploying military personnel to guard
our frontiers?

Shri Jawaharlal Nehru: I do not
know the position obtaining in Pakis-
tan. The normal practice is to guard
the border by armed police, to be
supported by the army from behind,
if the need arises. The army is not
usually kept on its toes right on the
border.

Shri Ranga: In view of the fact that
allegations were made by a Pakistani
Minister that India itself has taken
the initiative in digging these trench-
es and massing troops on the border,
may I know whether Government has
made any effort to have some impar-
tial international observers, like
Ambassadors, to go over the border
area and see whether there is any
truth at all in the Pakistani com-
plaints, especially because Pakistan,
as a matter of fact, is doing exactly
what it is complaining of?

Shri Jawaharla] Nehru: No, Sir. It
is not proposed to bring any inter-
national observers on our frontiers.

Shri Ranga: There are press corres-
pondents who, if these facilities are
made available to them, will rebut or
deny these allegations after satisfy-
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ing themselves of the correct position.
Has Government made any such
effort?

Mr. Deputy-Speaker: The answer is
“No”.

Shri C, K. Bhattacharyya: Have the
Assam Government informed the
Government of India that they are not
able to provide sufficient border police
to protect the frontier due to paucity
of funds?

Shri Jawaharlal Nehru: I do not
remember to have received any such
message from them. Our berder
States are constantly pressing the
Government of India to give them
more funds for border protection, but
that is a different matter.

Mr, Deputy-Speaker: Next question.

Shri Kapur Singh: Sir, I suggest
that Question No. 131 may also be
taken up, as it also relates to the
same subject.

Mr, Deputy-Speaker: All right.

W agE
+

(st wevae ferg
it wgAT
N e aw as -
&t st T
=it gf faeoy o
= AHTEA \Y WA -
&Y Yo So TEHT :
=it fanfa fs :
&t fo o 7N ¢
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=t wqe fRg :
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SRAVANA 28, 1885 (SAKA)

Oral Answers 1116

=t fagET TaR :
=t gary gow :

ST NHTEIR ATEA? ¢
=t Jo o T :

=t gz fag :
S
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